7" CENTRAL ADMINISTRATIVE IRIBUNAL, JABALPUR BENCH, JABALPUR

Originalgégglication No. 259 of 2002

Jabalpur, this the 18th day of June 2003.

Hon'ble Mr. Dp.C. Verma - vice Chairman (7)
Hon'ble Mr. A.K. Bhatt - Administrative Member

Surjit sing Bhatia
3/231, Raja Talab,
Raipur (C.G.) 492001 APPLICANT

(By Advocate - None)
VERSUS

1. Secretary to the President
of India,
Rashtrapati Bhawan,
New Delhi - 110004

2. Secretary to the Govt. of India
Cabinate SeCretariate,
Department of Pension and
Administrative Reforms,

Sardar Patel Bhawan,
Sansad Marg,
New Delhi -~ 110001

3+ SecCretary to the Govt. of Ingia
Ministry of water resources
Shram shakti Bhawan,
New pelhi - 11001

4. The Superintending Engineer
Planning Circle,
Central water Commission,
NH-IV, Faridabad,

(Haryana) 121001 RESPONDENTS
(By Advocate -

OR D ER (ORAL)

By D.C. vVerma, vice Chairman (Judicial) te=

None for the applicant, though the case was called out
several times during the day. oOrder Sheets show that none
‘has appeared on behalf of the applicant on various earlier
dates. It appears that the applicant has no interes in

Prosecuting his case, Therefore, the O.A. is dismisseq

for non-prosecution.

f\ ‘

(Anand Kumar Bhatt)
Administrative Member v¢£?°§i Yerma)



DOAGeMT
T T R

Y 2% & |



